21 Orul Answers PHALGUNA 28, 1903 (SAKA) Oral Answers 22

SHRI R. VENKATARAMAN: What
was stated in the House was that over
a period the difference between the
pensions had been narrowed down and
today the difference is hardly Rs. 24
whereas it had bean something like
Rs. 60—70 earlier. That is why we
have said that we have done every-
thing possible to narrow the difference
between the new pension rates and the
old pension rates.
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Functioning of Mohini Mills in
West Bengal

*383. SHRI RAM SWARUP RAM:
Will the Minister of COMMERCE be
~ pleased to stafe:

W AW T|EITH . qF g
AT W ¥ wTAT T ARG E
AL g9 F AT FEEEd gU

(a) whether it is a fact that Gov- N
oA AT F 9gT TR 1T AT

ernment of India have nationalised

Mohini Mills in West Bengal recently; srfee |

(b) whether he is aware of the re- . .
poris that the mode of functioning of weu wElEw . WY 9B fF Fred
the mills after nationalisat'on has not ST 7E |

been satisfactory; and

Al VN €T I g AT
g f& ar@ T #r Afe & =+ faw

THE MINISTER OF STATE IN gfe a1 arg faal $1 AoAeizT 7
THE MINISTRY OF COMMERCE AT A M T E 1w Fo

. (SHRI SHIVRAJ V. PATIL): (a) No, fo ¥ 111 freq & WK I B
o Wz FT foar m@r & ok T Afe &
e AifgAl faew &1 oY i faereaw,
1981 ¥ ZF ;g fwgr a7 fw 9
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18 fud & 9% w7 & wgr swe
fa=r, wwiwr § feafem foer v ofvww
e TR % faq § foaw ¥ 7g

(¢) if so, what is the reaction of
Goverhmen? in the matter?

(b) an (c). Do not arise,
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QAT 7 7Er & fe = ot s fawm
¥ FH  TIEHHEE &, TR gHAT
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ot
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T T TR i F fegfeer
ferr &0 ...,

MR. SPEAKER. Names need not be
mentioned.

**Not recorded
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T¥  qifewfal & 7 gagfes
TIAET A0 O AR I gra4 N
98 @@ wWr N fw T = §
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#7040 YRaq zar Ara § R R
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s fogurs g0 qifem A,
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@& FIRE AL GE FAF
WA WA F FI AT fqg I
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9 i@ g SrevT =Wigd | §
FIT BT GAIE t  FAT WA HEIH
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16 wrdiagfea  wifpax feafaer &
AR fex frag wmaw &; afk =
FIT &, AN ag frg w=13 AR frg
afefeafs & sidvwa & 7

o fra v Wl qifea : 77 =9
FEIg A AN HIE OASIS AL
AfF1 § Iaar JUAFQ ¥ FX w4
qEEAT F 2 g

SHRI SAMAR MUKHERJEE' Re-
garding Mohini mill, our ex-Finance
‘Minister knows better, because he was
dealing with it. I an sorry—] mean
.Shri Pranab Mukherjee, who, was our
ex-Commerce Minister.

MR. SPEAKER: I thought he was
referring to Mr. Venkataraman.

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE): He
has already made me ex-Finance
Minister, by putting his axe on me!

SHRI SAMAR MUKHERJEE: Some-
day you will be axed, no doubt! About
Mohini mill, it was actually taken over
in September, as my hon. friend said.
According to the ~onditions explained
by the Minister, they will watch the
development for six months and then
they will decide whether it should be
nationalised or not. But already six
months have passed. I personally
know hecause I made representations
to Mr. Pranab Mukherjee that for
several months after starting the work,
‘the work completely stopped Lecause
there was no financial payment from
the banks. I approached him. He said
“I will help”. But only very recently,
nearly 3 weeks ago he told me, “I
have given clearance”. Under these
circumstances, the depision’to nation-
alise shoulg not be on the basis of
that condition, namely, afier seeing the
performance for six months. My point
is, once you take over, the next step
should be nationalisation. There should
not be any intermediate period, because
.after spending so much money, it you
decide that it will be agzin returned
back to the old owner, this is a wrong
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policy. It means you are giving a
premium to the old owners who are
responsible for the closure of this mill.
The union is cooperating withh the
management. Regarding the efficiency
of this Chief Executive Officer, there
is some adverse opinion also. I fully
agree with him. Under these circum-
stances, when you have taken over
this Mohini mill after various repre-
sentations, will you take all necessary
steps so that the mill is in full work-
ing condition and it becomes vigble,
so that the next logival step will be
the nationalisation and no other alter-
nate decision must be taken? Does he
know all the facts or not? I reguest
Mr. Pranab Mukherjee to reply to this
question because he knows &l]l the
details.

SHRI SHIVRAJ V. PATIL: I have
explained to this hon. House that this
mill is with the Government. Govern-
ment has faken steps to start it. Some
amount of money has also been spent.
The problem with this mill is that the
number of the workers is too large and
because of this, the overhead charges

are going to be too much. It reguires

_rationalisation. Once we are able to

rationalise fhe number of workers
working there, it would Le possib.e to
run this mill and give employment ta
a majority of the workers there. It
will not be proper for the Govetn
ment to just take over the mills. then
sustain losses and after some time,
close down the mills and not be able
to give employment to the workeys
also. Fromi this point of view we are
trying to run this mdll in a manner
which will help the Government fo
run the mill, provide the employment
and if possible also to earn profit. You
have just seen that complaints are
made against NTC for incurring losses.
Losses are incurred because there is
no rationalisation ard we are taking J

over the 3lck mills.





